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(2) a copy of Administration Re-
port of the Kerala State
Electricity Board, for the year
1961-62 under scction 75(1A)
of the Kerala Ele-tricity
(Supply) Act, 1948, read
with clause (¢) (iv) of the
Proclamation dated the 24th
March, 1965, issued by the
Vice-President discharging the
functions of the President,
in relation to the State
of Kerala. [Placed in Library.
See No. LT-4628/65].

Excise (SEVENTH AMEND-
MENT) RuLes, 1965

The Deputy Minister in the Ministry
of Finance (Shri Rameshwar Sahu):
I beg to lay on the Table a copy of
the Central Exeise (Seventh Amend-
ment) Rules, 1965, published in
No'ification No. G.S.R. 1159 dated the
14th August, 1965, under section 38
of the Ceniral Excises and Salt Act,
1944, [Placed in Library. See No.
LT-4629/65.]

TENTRAL

12.01 hrs,

MoTioNn oF No.—CONFIDENCE IN THFE
CounciL oF MINISTERS—contd.

Mr. Speaker: Yesterday I had ex-
tended the time by one hour. I
wanted to ac:ommodate Dr. Aney
and Shri J. B. Singh......

Shri Karni Singhji (Bikaner): Shri
P. K. Ghosh was on his feet.

Mr., Speaker: But I cannot help it.
When objection was taken by one of
the Members of the Opposition that
there is no quorum, the House had
to be adjourned. We will have to
proceed with the reply of the Prime
Minister.

Shri Karnl Singhji: Shri P. K.
Ghosh was on his feet.

Mr. Speaker: That is right. But
what can I do? 1 also wanted 1o
accommodate Shri J. B, Singh.

Shri P, K. Ghosh (Ranchi East): It
is the convention that wunfinished
speeches are allowed to be finished

AUGUST 26, 1965

Motion 2032

the next day. I may be allowed to
finish my spee:h,

Mr. Speaker: I had declared yester-
day in the morning that the debate
would be concluded by yesterday
evening and that we will have the
Prima Minister's reply today. I have
to apologise to the Members whom 1
have not been able to call though I
did my best to accommodate them.

F% =t Fo 7o fAT (TWY) @ wWemw
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# 78 dmt #1 waw” w7 fgam ?
d 5 W51 § FI-FAE § AT §
At FAFT WQ § FATT § LA #Y
areT & ufger g | T T I F
T EFT T7ZHAT ENT ST FAR 2
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The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadar
Shastri): Mr. Speaker, Sir, the Mem-
bers of the Opposition are free to
move a No-Confidence Mo'tion when-
ever they so like. But I would merely
like to say that to make it, more or
less, a routine matter in every session
of the House is perhaps not setting
up a very healthy precedent and
especially in the present context of
things. I would merely say that this
Motion is wvery regrettable,

I am thankful to Mr. Masani for
the few good words he spoke about
me. We differ in our views tnd we
belong to different parties, but this
should not cause any bitterness at
all between us. We have worked for
more than thirty years together and
I think it should sustain our old
acquaintance and friendship.



2033 No-Confidence

The main attack on our policies has
been that we have made a very big
Plan and this Plan will cause great
difficultizs for us. As the House is
aware, soon after our independence,
we had to concentrate on the econo-
mic development of the country.
Naturally this was the first and fore-
most task for the Government and
we have pursued it to the maximumn
extent possible.

What was the context in which we
decided that we should try to develop
our country on a planned basis? Sir,
we have, of course, our own ideology
ang our own policy, but we felt that
we nezd not have a very dogmatic
approah but it was essential that
there should be planned development
and we felt—or the Government feli
—that there should be ragular Five-
Year Plans.

Our problem is that our needs are
tremendous. We have been subject-
ed to slavery for a long period and
we find ourselves in an extremely
miserable position because, wherever
and in whichever direction we go, we
find, that the country is backward;
whether it is roads. ports, railways,
power, electricity, industry, mines or
any other field, we find that we are
extremely backward and we have to
catch up with the events. But we
should also realise that, for that, we
have to find the necessary resources.
What are we to do if the needs and
requirements are great? We have to
fulfil those neds and requirements
and, in fact, what we have planned
for falls far short of fulfilling our
needs and requirements. Whether it
is the State Governments or even, if
I might say 50, the Members of Par-
liament or others, they all want the
various things to be done and differ-
ent measures and steps taken to
remove many of the deficiencies
which prevail in the country. This
compels us to have a bigger Plan and
it is in this context that we find that
we have to draw up a bigger Plan
every time because we have to catch
up with the tempo which the earlier
Plans have created. If we do not do
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it, then it would mean the stagnation
of our economy which would ulii-
mately result in the misery of our
people. We do believe

Shri Hari Vishnou Kamath (Hoshan-
gabad): I am sorry to interrupt. Why
did the Prime Minister suggest one
year's respite for consolidation?
(Interruptions),

Mr. Speaker: Order, order.

Shri Hari Vishnu Kamath: The
Prime Minister had yislded, and
therefore, I asked the guestion. Why
should my hon. friends shout?

Shri Maurya (Aligarh): When the
Opposition Members were speaking,
they were interrupting, but when the
Prime Minister is speaking now, they
want that we should not interrupt.

Mr. Speaker: I would just reguest
the hon. Prime Minis'er in regard to
one thing. If he is prepared to
answer those interruptions, then he
might yield, but if he wants to pro-
ceed uninterrupted, then he might
continue, and 1 would ask the hon.
Members not to interrupt, But when
he himself sits down, then I have no
option but to permit the interruption.

Shri Hari Vishnu Kamath: He had
sat down, and that was why I put my
question.

Mr. Speaker: I would request hon.
Members now not to interrupt. I
presume that the hon, Prime Minis-
ter does not want to vield. So, he
might be allowed to prozeed uninter-
rupted. There should be no inter-
ruptions. At the end of his speech,
if there is anything to be asked, then
I shall permit a few questions.

Shri Hari Vishnn Kamath: He may
not yield in future, but when I put
my question, he had yielded.

Shri Lal Bahadur Shastri: The hon.
Member might as well have waited
to listen to my speech and then put
his question.

Shri Hari Vishnu Kamath: It was
because he had yielded that I asked
the question.
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Shri Lal Bahadur Shastri: As ] was
saying, in the present circumstances
we have no alternative but to go in
for a bigger plan, bscause the coun-
try wants it and the country needs
tremendous changes and great deve-
lopments. Even our industrialists
will also, T have no doubt, want a
much Dbigger plan. But, of course,
they would like to depend on getting
aid and help mere and more from
foreign countries. Of course, we can=
not accept that policy, because we
have to depend more and more on
ourselves. I do not mean to suggest
that we do not want aid or help from
other countrizs, bu! ultimately our
objective has to be to reduce the
quantum of help whi:h we get from
abroad. In fact, a much bigger plan
was proposed in the Planning Com-
mission; various committees met and
there was a suggestion to have a plan
of about Rs. 27,000 crores first and
then of Rs. 24,000 crores.

Shri Ranga (Chitfoor):
Rs. 30,000 crores?

Shri Lal Bahadur Shastri: There
was even a suggestion for a plan of
Rs. 30,000 crores. But after having
takea everything into consideration
we felt that we must look to the
resources as well There is no point
in just being an idealist. Before we
accept any plan, we must see what
the resources are and how far it

Why not

would be feasible to find both the
external and internal resources.
After having had talks with the

Chief Ministers of various States, we
came to the conclusion that it would
be possible for them to find the
necessary resources which had to be
found from the States, and the Centre
also would be in a position to find the
necessary resources. So, in these
circumstances, we agred to this
figure of Rs. 21,500 crores.

However, I must say that we will
have to keep a constant watch on the
resources position. and if we find that
necesary resources are not forthcom-
ing we will have to review the posi-
tion. I do not think that this would
happen, but yet I would like to say
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that we must find the necessary re-
sources; but if we do not get them,
whether by the states or by the
Centre, then we will have to review
our position most carefully. In facl,
every year at the time of the presen-
tation of the Budget, the resources
position will be carefully examined. It
is necessary that we tap new resources
anj new sources. I know thers will
be taxation. We will try to get funds
from our public sector proje:ts
through their earnings. There will
be savings. All these elements will
help in finding the necessary
resources,

I have, however, a feeling that in
regard to taxes, we can certainly tap
new avenues. But in gome cases, we
have also to consider if a particular
taxation measure has not reached the
saturation point, and if it means al-
mos* a no-return., then we have to
review the position. We have to
consider it, because what we want i
a constant flow of money and res-ur-
ces for our plan, and we should not
certainly give the impression that
there has to be taxation for taxation’s
sake.

We will also have to be very care=
ful in regard to our foreign exchange
position. We do not know what we
will get from other countries with a
view to finding necessary foreign
exchange resources for the plan. But
vet the picture does not seem to be
very dim; the prospects seem to be,
on the whole, fairly satisfactory.
However, T would not like to express
my views categorically one way or
the other. Yet an effort has to be
made, and our Finance Minister
would soon be going to the United
States and to some other countries
with a view to discuss matters and
see that necessary resources are made
available for the Fourth Five Year
Plan.

Of course, in a socialist society, the
public sector has to receive the high-
est priority. T would not like to say
much as to how our public sector pro-
jects have functioned . . .

Shri Harl Vishau Kamath: Not
worth saying.
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Shri Lal Bahadur Shastri: But zs
far as | can say, except for a few
projects, on the whele the other pro-
jects  have functioned very well
indeed.

Shri Ranga: Question,

Shri Lal Bahadur Shastri: in fact,
the Finance Minister the other day
mentioned the figures, the profits
and earnings from the public sector
projects. If we do not have the
desire and necessary strength to run
these public sector projects profitably
—it is not merely a questicn of
ideology—we will certainly nave tO
reconsider. But I have no doubt that
in a few years, in course of time, our
public sector projects will be doing
much better than the private sector
projects. We have made consider-
able improvement in management, and
we will have to effect further im-
provements, but it is necessary that
the public sector projects should
cover as many areas as possible. Of
course. we have the private sector
projects, and they have to play their
own role. I would say that Govern-
ment will try to help them as much
as it can in order to achieve the
targets which have been prescribed
for them.

Shri Masani paid compliments to
Pakistan for the progress they have
made. I do not grudge it.

Shri M. R. Masani (Rajkot): T did
not., somebody else pe2rhaps.

Shri Lal Bahadur Shastri: Perhaps
someone else said it. I would not
like to go into details, and, I do not
want to compare ourselves with other
countries. Still some kind of pro-
paganda is being carried on, and
therefore 1 thought I should make it
clear as to what kind of progress Pak-
istan has made. It is only after a long
period of very slow growth in the
1950's that Pakistan’s economy has
begun to grow rapidly, at over 5% per
annum since 1959-80. Agriculture
which grew only by 1'3 per cent per
annum in the 1950’'s shows a rate of
increase of 3'5% since 193%-0.
‘which is about the average rate of
growth of Indian agriculture over a
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miach longer period. The rate of
grow'h in India in 1964-65 was 7:33
per cent. according to estimates just
published.

No less important is the fact that
Pakistan's development had beéen ac-
companied by a much greater dis-
parity in income between the poor
and the rich, and I shall quote what
Mr. R. F. Husa.» hs written i The
Times, Londos, un August 10th  He
had said:

“In the economic sphere there
is great activity and on the whole
the country gives an impression
of expansion. There are more
jobs and more moneys in people's
pocket, but the disparity bet-
ween the rich and the poor has
increased alarmingly. The differ-
ences in their living conditions is
glaring.

“The rich areas are remarkably
c'ean and the poor disgustingly
dirty. On paper vast sums of
money are allocated to improve
conditions, but all too often the
money finds its way into the pri-
vate pocket.”

Shri Vasudevan Nair (Ambala-
puzha). Where is the difference?

Shri Lal Bahadur Shastri: I do
not cay that we have completely re-
moved all disparities. There are dis-
parities in our country. Of course,
there is a section which has reaped
enormous benefits, ang yet our effort
has been to make an all-roung deve-
lopment, all-round progress, There
are sections in our country which are
suffering or have suffered, yet it can-
not be denied that a very large num-
ber of our people, their size is very
great have benefiteq by our plans
and programmes 1 would also like
to add that compared with our popu'a-
tion ang with the area, Pakistan has
got almost double the aid which we
have received from other countries.
That is a factor with which greater
development is possible.

I know that we are facing a diffi-
cult situation in so far as food is con-
cerned. It has caused us great con-
cern during the last month and a half.
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This ig rather a strange situation but
unfortunately there has been a short-
fal] in the rains, This caused a
special king of situation creating
doubts in the minds of the farmers as
well a traders. The result is that
there has been a shortage of food-
grains in some parts of the country
ang there have been special difficul-
ties in certain pockets, Luckily, we
Lave now got the rains and it has
gives some relief, It has to be realis-
cd that the bigger wholesalers and if
1 may say so big farmer- have got
focdgraing with them and they will
have to be tackled .

Shri Ranga:

Shri Lal Bahadur Shastri: 1 know
there will be some difficulty in handl-
ing the big farmers but the State Gov-
ernments have no alternative, the
State Governments wil] have to
handle and tackle the big farmers;
they should try to pursuade them,
whatever the methods be. But this
has to be tackled and they have to be
handled,

Question.

Secondly, we are getting imports
and we expect to get adequate im-
ports and we will try to help the areas
which are in difficulties and try to
help them as much as we can. This
is of course the short termn remedy.
Immediately we have to do these
things, Ultimately it is only greater
production which will solve this pro-
blem ang we attach the highest im-
portance for that to the agricultural
secfor, Mr, Masani said that our al-
location was rather vyery small and he
mentioned this in percentage. In
terms of percentage it may not be
large as compared to what it was in
the Third Plan ang I would merely
like to tell him that in actual amounts
the allocation is double. For instance
in the Thirq Plan the allocation was
Rs, 1091 crores. Now, in the fourth
P}anl it is Rs, 2,400 crores. In irriga-
tion, power ang rural works and re-
habilitation and two or threg other
items which are connected with agri-
culture, there has been consistent in-
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crease; there are big increases in the
fourth Plan as compared to the third
Pan, If irrigation, power, small in-
dustries, transport—all connecteq with
the rural areas—if all these various
items which directly benefit agricul-
tural production are included, it will
be foung that the total figure comes to
Rs, 4,387 crores a:s compared 10
Rs. 2.141 erorcs in the third Plan. So,
the allocation is quite big.

The point is whether it would be
possib'e for this sector to absorb all
this amout of money; if it would be
absorbed, naturally we will feel very
happy. Not only that. I am pripar-
ed to say that in ca‘e there is any
dearth of money for the agricultural
sector, it woulg be found, and it would
naturally be given the highest priority,
Secondly, if there is to be any cut in
any field, it will not bge done in the
case of agriculture, We may have to
do it in some other sector but not in
agriculture,

1 would a'so like to say that what I
had suggested was that in the first
year of the fourth Five Year Plan, the
highest allocation will be made for
agriculture. 1 had said that the
Planning Commission choulg give
thought to it and also that they should
prepare an integrated plan of agricul-
ture. [ do not know how it has ap-
peared in the newspapers. I did not
get either any oral or written infor-
mation from the Planning Commission
that they did not agree with this ap-
proach, What has appeared in some
newspapers is absolutely incorrect. Im
fact. as [ -aid, the Planning Commis-
sion is preparing an integrated plan
of agriculture with the necessary in-
puts and all that; they should prepare
a co-ordinated picture of agricultural
developmeny They are doing it, and
1 have no doubt that the plan that
they will draw up for agriculture will
certainly put agriculture on a sound
footing.

A reference has been made to
planning. It has been said that the
biggest evil is perhaps the planning of
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our country's economic development
and for that perhaps the Planning
Commis-ion is helq responsible. 1
would merely say that in fhis wvast
country, with enormous problems, we
cannot go ahecad with the economic
development without having a plan
with us. And if there is no plan, we
will present a distorted picture of
our economy. I would like to tel] Shri
Masani that it is not only the socialist
countries who have got planning
bodies. Even in the Uniteq Kingdom
there are two bodies which they have
ret up for planning

Shri Ranga: Are they super-Cabi-
nets placeq on top of the Government.
(Interruption).

Shri Lal Bahadur Shastri: It is not
a super-Cabinet

Shri Ranga: You are only a nomi-
na] Chairman of the Planning Com-
mission. (Interruption).

Mr. Speaker: Order, order.

Shri Lal Babhadur Shastri: The
Planning Commission has been given
its task, and it has to complete that
task, It has completely to follow the
policies of the Government, There is
absolutely no reason to suggest that
they can superimpose their views on
the government But certainly there
is constant consultation and discussion
and more or les: we agree amongst
ourselves. Generally we find that we
see eye to eve with each other. As I
said, U.K. France or other countries
have a planning agency. Besides that,
I might add that the World Bank, to
which I think Mr. Masani will attach
importance  also has suggested that
there should be a proper plan for
development. They will consider
giving aid or loan only if a country
has pot a proper plan for development,
In the circumstances, to suggest that
planning itself is some kind of evil
will not be correct at all. To some
extent, I think with some reservation,
Mr. Dandeker agreed with it.

We have to depeng more and ‘more
on ourselves and we must contribute
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the maximum, the country will have
‘o give the maximum, in the form of

1axes or in other forms. The imposts
which have peen levieg might be

heavy, but yet it is an indicat.on of

the fact that we want to contribute

our best for the fourth plan and for

helping in puilding up our economy.

These imports do not touch the com-

mon man at a’l .

Shri M. R. Masani: Question.

Shri Lal Bahadur Shastri:.... or
needs or items which are daily neces-
sities of life

What is more important is that in
the fourth plan we must see that
there is no deficit financing. In-
flationary tendencies have to be check-
ed ang curbed. So, even if we have
to undertake some burden-, we should
be willing to do so, so that at least
there is no further inflation in our
country and the prices are contained
within a reasonable jimit.

There is some doubt in the minds of
the peop'e whether these imposts or
checks on imports might not affect our
production. There is come substance
in it, We will certainly have to con-
sider as to what steps should be taken
so that the increase in production is
not handicapped. Naturally for raw
materials and components, we need
free foreign exchange and special
efforts will have to be made to get it,
so that production, specially in small-
scale industries and even bigger indus-
tries, does not suffer.

Of course, in a regulated economy,
there have to be controls and some re-
gulations and checks. But I do feel
that we have also to review side by
side whether certain controls could not
be lifted. After all, firstly. it is neces-
ary that there should be minimunr
checks ang counter-checks in so far
as the setting up of industries is con-
cerned. And, secondly, as I said if
necessary, controls in certain—of
course, where it is absolutely essen-
tial—cases may be lifted. For
example, we have recently lifteq con-
trols over some special qualities of



2043 No-Confidence

[Shri Lal Bahadur Shastri]

steel and pig iron, and we have also
decided it in principle that cement

woul? be de-controlled except for
the auantity which is needed by the
Government, So wg have to keep

under constant review the kind of re-
gulations, checks ang controls we
have, because it i essential that pro-
duction should increase ang nothing
will help the country more than in-
creased production in different direc-
tions.

Sir, T must say that the picture
which Shri Dandeker painted the
other day was as if there had been no
progress at all and this country is
just going to ruins. I would merely
gay that over the period of 14 years
since we embarked upon planned eco-
nomic development the real national
income of the country has gone up by
about 69 per cent, despite increase in
population. The real income per head
of the population increased by about
27 per cent .

Shri Hari Vishnu Kamath: What
about the distribution of that?
Shri Lal Bahadur Shastri:....pro-

duction of foodgrains has gone up by
over 54 per cent, the agricultural pro-
duction as a whole rose py about 40
per cent ...... (Interruption) .... in
1963-64 the per capita availability of
cereals. cloth and a range of manufac-
tured articles ha: gone up since 1951,
industrial production as a whole has
been diversified and has increased by
over 145 per cent the generation of
electricity is now five times more than
what it was at the beginning of the
First Plan, Hardly any crude oil was
produced or refined in 1950. In 1964
the figures were 2:'2 million tonnes
and 9 million tonne: respectively. The
production of steel presents a similar
picture and in the matter of extension
of irrigation facilities what has been
done over the three Plan-period re-
presents much more than the prog-
ress over half a century and in fact
more than which preceded it. At the
beginning of the First Plan the total
gross area irrigated from all sources
was about 55.8 million acres. Major
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ang medium irrigation scheme: taken
up in the first three Plans have alone
an aggregate potential of about 44
mi'lion acres.

Shri Ranga: llow much is going
waste?
Shri Lal Bahadur Shastri: With

what we propose to do in the matter
of additiona)] irrigation facilities over
the Fourth Plan, all but a small pro-
portion of irrigable area in the coun-
try would be provided with irrigation

facilities. In this field, our achieve-
ments could perhaps compare With
the best el-ewhere. Simultaneously,

there has been a large expansion in
social services and transport capacity.
When all is said and done, this, in the
apgregate, represents no mean order
of progress (Interruption).

1 do not mean Sir, to sugge-t that
everything is satisfactory. We have
to make considerable progress (In-
terruption). And, we have to tackle
the much more difficult problems the
country is faced with, I might, Sir,
add that what is more important here
is the implementation of our pro-
grammes ang policies. It has often
been said that we have been lackingz
in proper jmplementation and execu-
tion of our programmes; and policies.
We have been looking into this matter.
There have been various study groups
functioning, But I have often fell
that, perhaps, these patch-works or
these small efforts are not going to
meet the situation, and 1 am of the
opinion that there should be a high-
power commission to go into this
matter (Interruption). Becauwe, it
must cover the whole gamut of ad-
ministration. There is the Secretariat,
there arez the direclorates and, theo
we have also the administration in ihe
districts, 1 think both these aspects
are very important and they must be
tackled by a commission which would
be sufficiently powerful, 1 have no
doubt that if we have a commi-sion ot
distinguished people, it will produce
adequate results, Their recommenda-
tions will be such as would help in
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Improving our administration in
building up our Secretariat and also
in building up the services working
jn the ficld, So, in this context I d2
hope that this proposal will generally
be endorsed and approved, and I think
it i- an important proposal (Interrup-
tion).

1 would not like to say much on
other matters but I have mere'y to
request this House ang also the people
outside that we are at the present
moment involved in a grim struggle
with Pakistan in Kashmir and thi; is
a time in which we should get the sup.
port and co-operation of all.

Shri Ranga: You must deserve it.

Shri Lal Bahadur Shastri: It is
essential that nothing should be done
which woulg in any way help Pakis-
tan, Any disunity here in the coun-
try or any kind of strike will be....
.. (Interruptions).

Mr. Speaker: Order, order. There
ghould not be a running commentary
from so many quarters, Let us hear
the Prime Minister quietly. It is not
a dialogue that is going on. it is a
reply to a debate. It is not a diaiogue
that everywhere it should be inter-
rupted or privateé conversation should
be indulged in.

wt qegEe arent (faeiv)
ST 920§ FwEr wWrg?

W WA AT A FEAT AT T
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fraft & 7Y sw aaw @€ =y A
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Shri Lal Bahadur Shastri: Sir, I
would like to say, I do not know if
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the hon, Members realise the gravity
of the situation. I am really amazed
over it. After all . ..

sitng fema (777)  wa@ FH T
4z %7 %7 a3 2 fFgw 7 feafar &1
AETCET F AN TEAT E ! OFW w9
77 g & % T Arf3 w7 awig %7

st qut - F AfF 1 gwig F40
i w7

eI WY © 0T 9T 43 514 |
9T 39%F 9 7 § af saw @
fsg
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Shri Lal Bahadur Shastri:
and I repeat it, because . . .

I say it

st TWEAE ART  (ATTIHT)
qg TAT HIT Fa4 8 | AT qEA AT
FT #gata w<d ar Afq agard f5 a9
T w1 1 @ & 7K g fg ey
arga & 7 I H Far argrar famior
FLTE 37 TH1T, TAT WIW AT TIET
HFaT1grwig?

Mr. Speaker: Order, order. There
can be only one Member on his legs
at a time, We cannot proceed in this
manner. I have said it again and again
and now I am repeating it . .. (In-
terruption®). Now I will ask every
member to sit down.

=t TMAAE qAEY ;| A UFEY,
ST J4T g7 9 AT A @G |
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TEATT 97 44T F77, TR a1 5
g AT R FAEAT # o g,
ITET TEEIF A T F ZHL T
AT @ & | (Interruptions).

WET WEIRD : IT A3T ATAAE
qzer A ¥ A1 S48 1 v IEw-
fafreze &1 stama qrar & 1 @ &
HIET o7 9 T2 A9 A T ADA 2 |
TT TFT a7 435 AT |

ot wg foawd : TTF AT F gggm
F AT AT g, T IH AT FEIR—
71 g0 fae T A&t 23 | /g fra
wqaR 97 ! T Ay & fag 7

Shri Lal Bahadur Shastri: I must say
that I do not expect any support from
the hon. Members of the Socialist Party

. .. (interruptions).

Mr. Speaker: Order, order. If three
members stand up and talk at the
same time, 1 will bave to take some
action.

st THAEE arEE : AT AT AT
gr a1 wfi @ f§ va =1 A far
#TT | (Interruptions).

weaw wERY : HEAAE 5T 45
1 il

wft TrRas TR s AT T F A
AT | A1EA &, &1 I K1 AW
fify az=dr =rfam

st ot WETT AERA, ..
(Interruptions).

wEIW WEREY : W AAE J1=
g qeg = FEA, A qA GEEA
AT g7 | g A& AR & R BLw
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T wTa4 A2eq F wIfGT P ar ag
3T FI 9978 F¢ | (Interruplions).

o T angE ;T A AT
Fr ez A1y &, fggana & guaat v
IT AEA F—IMWET[ 41T qeE B
et F oAz 7 TEy E ) oqg HIaw
grorfae 1 # 1 waz adf 91gq &, q
f& wemar A garsarg &1 9
g | az aifzat &1 arg o wgaeT
=mzd # 1| (nterruptions),

o T o

(Interruptions).

wErq WEEA ...

Weq AR : i A 1A qgel
Fare-aR wgr ¢ Fr g K gsrg, 4@
§ aft T 79q | WA GwE 43
Ec il

Shri Hanumanthaiya (Bangalore
City): Action has to be taken,

Mr. Speaker: There is a limit. T have
abstained and restrained myself, all
this time.

ot TEREE ARy : AT A47A HAT
"qF amfaee & 1T g g
§ 7z 2EEr & | (Interruptions).

ot 15 ETE W (T ) | HEAH
wRrRq, Gt aTe-ar g § | 5 fRiE
gfs...

WS FEA ;AT S 35
@ | A1 F9 g1 W & § vEwr 3@
w® g

it ar : N TR R A e
qTEF T agd T ALY A §, T TFC
TR &

W WEYEW : A WA a5
Qi & A g7 a9, a1 9§ A8
w3 =T | (Interruplions),
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sY Wy famd : 79 A gaa =g
g
s armY : WA R, ...

WETR HERY 1 % A RIAA A §aE |
F¢T € & w7 ag agr gan a1 &,
arag args wer 54 | A 7 5.0 @t
TRIFTG | =ri-T- 7% ge i aifaT
T GG d1-9T< 4149 1 49T qaa=

g7
ST AU @ AN AT,

wens AR 1 ag Y 1§, At T
-Q' |  There ought to be some limit.
Shri Lal Bahadur Shastri: I am
sorry for what has happened, I shall
not take more time of the House.
However, 1 would iike to say that any
kind of activity which leads to viol-
ence, or which would be ineiting viol-
ence in some form or another would
be most unfortunate in the present
circumstances.

Shri S, M. Banerjee (Kanpur): In-
cluding firing.

Shri La) Bahadur Shastri: There
can be meetings, protests, demonstra-
tions and processions. We have no
objection to any kind of ovpposition
which is more or less peaceful and

we will certainly listen to their
views.
Shri Harl Vishnu Kamath: But

meetings are banned.

o ag famd : w97 AT
Y 1 fifg Hz

Shri Lal Bahadur Shastri: Of course
it would be left to Government {o
decide its course of action. Any kind
of violence would be most unfortu-
nate, especially in the present cir-
cumstances, and it would be exceed-
ingly Adifficult for the government to
put up with it.
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In regard to Kashmir I do not want
to say much. I have already cxpres-
sed My views on what course or line
of action we propose to take in Kash-
mir  But these incidents, nur captur-
ing of certain posts, should not pu!
us in a state of complacency. The
situation is much more difficult and
much more grave. It is not Joing to
be a short-term affair; it is going to
be a prolonged thing. Therefore, we
have tp prepare our country to meet
this menace and to meet the situa-
tion. In this any help or support
from any quarter, even from those
who oppose us, woulq be most wel-
come.

We are passing tfrough critical days
and we are passing through fire. We
have no doubt that it is fire, But I
would only like to say that this Gov-
ernment, vhich is pascing through
fire, wil] eome out of it much bright-
er and much more stronger. In the
fa~~ of this opposition motion I want
to teil the House that it is this Gov-
ernment and the party to which we
belong which will deliver the goods.

Shri M. R. Masani: Mr. Speaker,
Sir, when I opened the debate T had
expressed the hope that the House
would focuss its attention primarily
on the home front which, in my view,
requires careful examination, and 1
am very glad that, by and large, and
in particular in the reply of the hon.
Prime Minister, that emphasis and
that focus have been maintained. T
wish 1 enuld say that the issues that
have be~n raised have been adequate-
ly or satisfactorily answered,

We had alleged, in <o far as the
primary issue of food is concerned,
that agriculture has been cruelly neg-
Jected in the last two Plans, and that
the next Plan proposes to repeat that
neglect. The hon. Prime Minister has
tried to refute that charge by men-
tioning the figzures of actual alloca-
tion and not the percentage and by
mentioning that while the percentage
had not risen beyond 222 to 228 per
cent for irrigation and agrieulture, the
actual allocations were larger. The



2051 No-Confidence

[Shri M. R, Masani]

actual allocations are given in the
Memorandum on the Plan at page 11,
that in place of Rs. 1,700 crores there
are Rs. 3,400 crores, that is double,
But what does this double mean?
This double is in a doubled Plan.
The quantum of the Plan has gone up
from Rs. 10,000 crores in the Third
Plan to Rs. 20,000 crores in the Fourth
Plan. So, the percentage is the same.
You have doubled the allocation in
twice as big a Plan. Even though you
have said that you will give it priori-
ty, you have kept agriculture right
at the bottom, as in the Third Plan.
These absolute allocations are mis-
leading in many ways. During the
last five years the rupee has depre=
ciated to the extent of 35 per cent.
So, these allocations have to be cut
down, if 1T may say so to the hon.
Prime Minister, by 35 per cent if we
really wish to know how badly he has
been misled be the Planning Commis-
sion.

1 had asked two questions of the
Food Minister, both of which he has
failed to answer, One question I had
asked was what deliveries have you
made from the 3 million tons whizh
vou have col'ected during the period
of rising prices and great distress to
our people during the last few weeks
and months? No reply was given to
that because, as I said, the Gowvern-
ment of India js the biggest hoarder
in the country today. I asked another
question. 1 asked the Government
why the Agricu'tural Prices Commis-
gion's unanimous rejection of maxi-
mum prices for rural products has
been ignored. Whyv have the Govern-
meni not accepled the unanimous de-
cision of the Agricultural Prices Com-
mission that while there may be a
minimum price there may be ne
maximum  pri-e? No answer
was given. The Food Minister made
a long speech but forgot to answer
these two points.

1 am not surprised because, in the
last few davs Government have taken
a major defeat on the food front
One of the three experts whom they
themselves selected to form the Agri-
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cultural Prices Commission has resign-
ed in protest. The day after I spoke
in this House pointing out that the
Commission was being ignored, one of
the three Members has put in his
resignation which has been accepted.
The Member who has resigned is Dr.
Raj Krishna, one of the finest econo-
mists in the country, In his letter of
resignation to the Food Minister, he
_says:

“He had also serious doubts
not about the logical necessity
of rationing but about the work-
abi'ity and some of the economic
and welfare consequences of it in
the conditions in our country.”

Then, he goes on to say:

“..it would be very odd for
him to oppose the fixation of maxi-
mum prices for certain types of
transactions and at the same time
to help in the determination of
maximum prices and to oppose the
continuation of zones and then
to help in the determination of
the “right” quantities of  “ex-
ports” and “imports’ of of every
State in India.

He endg up by saying:

*“It is very distressing for me
to read reports of distress which
could. according fo my reasoning
be less with a different policv,
and yet to be associated with the
pursuit of the present policy.”

Here is a vote of no-confidence in the
Government from one of their experts
chosen for his expertise in this very
field.

13 hrs.

In so far as planning is concerned,
our criticism is not that there is plan=-
ning in the country. Mr. Dandeker
has verv clearly explained that from
1950 we have been saying that the
Swatanira Partv believes in Plan-
ning. But is believes in a dil’fe-ren*.
kind of planning. My hon.  friend
the Prime Minister now referred to
the British pattern of planning. We
have said for years that that kind of
planning, the National Economie
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Development Council in England, is
exactly the kind of democratic plann-
ing that we want in this country. We
do not want the kind of planning that
has been borrowed wholesale from
the Soviet Union because the essen-
tial difference between the Soviet pat-
itern and the Western pattern is that
one is coercive, the Command Eco-
nomy, and the other leaves it to the
people to follow the Plan or to show
that the Plan is wrong and to improve
on the Plan. What do we specifically
suggest? We suggest that the present
Third Five Year Plan, most of whose
targets are not fulfilled today, should
be allowed to continue for two more
years so that the majority of the tar-
gets might be fulfilled and then, of
course, another Five Year Plan may
be taken in hand after proper consi-
deration, That is the concrete pro-
posal which I put before the House
and the Government. They have not
shown by one answer what is wrong
with this proposal. If they want a
very orthodox precedent, let me re-
mind them of Mr. Khruschev's exam-
ple. Mr. Khruschev did exactly this
when he took over from Stalin and
found the country in a mess. He
said then, “We have not fulfilled the
present Plan. Let us extend it by
two years and make it a Seven Year
Plan. When we finish it, we will
move on to the next Plan.” Here is
the Communist leader of the biggest
Communist country providing a pre-
cedent. They do not have to follow
our advice, let them follow those
whom they have followed so far. This
proposal that we have made has not
been rebutted and not a single argu-
ment was advanced by the Treasury
Benches to show what would go
wrong if the Third Plan was elonga-
ted for two years and properly com=-
pleted and that time used for a little
rethinking and little heart-searching
as to where we are going and how we
are doing.

There is today the jungle of con-
trols. It paralvses initiative and in-
ereases coruntion. Every control
means an additional opportunity for
corruption. As far back as 22nd
April, a Memorandum was presented
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by the Opposition in Rajasthan to my
hon, friend the Prime Minister. It
made charges against the Chief Mini-
ster of Rajasthan of misdeeds, bla~-
tant acts of corruption, gross misrule
and naked acts of favouritism. I
am informed by the memorialists that
although this was submitted on the
22nd April to the Prime Minister, he
has not vouchsafed them with a reply
even today. That is how when you
go in for a regime of excessive con-
trols, even if you are good people,
you are driven gradually into conniv=
ing at corruption and shielding the
guilty. Mahatma Gandhi, and nobody
knew the rural masses in the coun-
try side better than him, repeatedly
attacked controls. This is what he
said on one occasion at a prayer

meeting:
“Control gives rise to fraud,
suppression of truth, intensifica-

tion of the black-market, and to
artificial scarcity. Above all, it
unmans the people and deprives
them of initiative. It undoes the
teaching of self-help....it makes
them spoonfed. This is a tragedy
next only, if indeed not equal to.
Tratricide on a vast scale....”.

It was against that fratricide that
Mahatma Gandhi laid down his life.
Even while he wag fighting against
fratricide, he compared the evil of
controls to the evil that in the end
destroyed his life but keeps his
memory sacred for ever. This is the
great master of the ruling Party
whom they treat with such scant
courtesy and thought.

The emphasis on controls, regimen-
tation and Statism is where the Gov-
ernment js going wrong. They are
hopelessly outdated on this issue. It
is not only free countries, it is not
only the demoeracies, that see this.
More and more socialists and com-
munists all over the world are be-
ginning to see the validity of what I
am saying.

We accept the socialist aim of =&
“free and equal society” but we are
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perspective enough tp see that the
method of Statism and controls is not
the method that leads society to a
free and equai society. If I had the
time, T would have read from the
programme of the German Socialist
Party to show that they are against
planning beyond a minimum; they are
against controls beyond a minimum;
and they lay the greatest stress on
free compctition and a free way of
life. In other words, the German
Socialist programme is nothing more
than a paraphrase of our own pro-
gramme. But why go to socialist
democracies? Let us go to the com-
munist countries. I wish hon. Mem-
bers opposite would read a little moce
of what appears in the Soviet press
and in the Soviet economic journals.
Let them read Profassor Lieberman,
as my friend Mr. Nath Pai points out,
and they will find a very rapid shift-
ing away from regimentation, Statism
and plenning to = free competitive
economy.

Only dav befor. yesterday, in the
Econcmic Times of August 24, there
was a whele article on the Yugoslav
scene. The hon. Prime Minisier was
there not 'ong ago. T wonder if he
edu~ated himself on this particular
point? In case he did not do that,
let me read 3 few  sentences from
what the Yugoslay Government is
doing here and now as we are discus-
sing the problems. It says:

“Yugoslavia has late'y been
suffering from all the well-known
economic ills—wild inflation, ba-
lance of payments deficit, sluggish
productivity in her factories. The
Government is now trving to give
a hard, competitive tone to the
economy in order to restore it to
health.”

_And how do they propose to restore
it to health? They are doing it pre-
cisely by the measures we, on this
side, have been suggesting and not
‘by the measures that my hon. friend
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the Finance Minister suggested, It
says:

“The starlling downgrading of
the dinar is, paradoxically, the
first step in an effort to make
Yugoslavia's currency stronger
and to strengthen the country's
over-all economic position...."

“....Internal producers’ prices
have been able to rise because
imports have been closely restrict-
ed by currency allocation through
the banks. Imports are now to be
allowed relatively freely, ..”

“Now tariffs are to be lowered
to 11.8 per cent, in the hope that
at the new exchange rate and
with this small  tariff, foreign
goods will offer a steady compati-
tion to domestic producers and so
prevent further inflationary price
incregses. At the same time,
factories will have an incentiv. to
export more.”

This closely follows the pa‘tern of
Ceylon which I commended to the
House when I opened the debaie three
days ago. It is very interesting that
since T spoke, a communist country is
now following the Ceylonese path
and rejecting the path that this Gov-
ernment insists on pursuing.

I was very interested to hear
Dr. Mishra from the Communist
benches when he talked about “the new
class,” the nmew class that is so well-
described in ‘Djalas’ which I have in
my own way tried to describe on more
than one occasion in the last twelve
or twenty-four months. Dr, Mishra
pointed to g new class of parasites
and exploiters, some in the State sec-
tor and some in the private sector,
who combine to loot the community,
who use the licences and permits and
guotas to extort from the community
and he went on to say that these peo-
ple now p'ay a verv prominent part
in the Ministrv-making of the Cong-
ress State Governments. I am very
glad that a member of the Communist
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Party ig so perceptive as to follow our
analysis.

The only vested interest in this
country is the vested interest of this
new ciass, the new class which has a
mixed physiognomy, partly politicians
in office, partly officials, and partly
private capitalists who play ball with
these people. That is the only class
against which the common people
have to wage a fight today.

This Government has neglected its
basic obligations, as Mr. Dandeker
pointed out  yesterday. It cannot
supply water to the farmer; it cannot
supply drinking water; it cannot pro=
vide transport and communications.
But this Government goes into al'
walks of life where it has no business
to go. The politician pokes his nose
into every walk of life of the com-
munity from one end to another.

1 shall leave aside business, because
we have discussed it enough. There
are other walks of life where they
go. Take universities. I was wery
glad to hear my hon, friend, the Edu-
cation Minister, admitting, vesterday
that there is far too much politics in
universities. Who took it there? Was
it not the Chief Ministers and Edu-
«cation Ministers of State Governments
who wanted either to become Vice-
Chancellors or to nominate Vice-
Chancellors? All universities are be-
ing corrupted by political interference
from the ruling party.

Not only universities, take sports
also. The politician cannot keep his
finger out of sports also. 1 was very
glad that the Indian Olympic Asso-
ciation last month drafted a model
Constitution—a Sub-Committee has
drafted a model Constitution. It has
recommended that persons engaged in
active politics should be made ineligi-
ble to be members of National Sports
Federation or Sporting Associations in
the country. As one engaged in poli-
tics, 1 welcome this.

The politician has a  very legi-
{imate place in the life of this coun-
_4ry, but when he tries to displace
educationists, sportsmen and business-
men, it is time that he is put in his
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place. By antagonising people in this
manner, our class are inviting their
doom. People are getting fed up with
politicians of all kinds. People are
saying “Sab Chhor Hain" (Interrup-
tions). People are getting fed up be-
cause of the misdeeds of the hon
members opposite.

As this debate was going on, I re-
ceived a letter from a gentleman in
the South, an educated man, a lawyer.
He says in this letter: “A number
of us feel that the country has to be
saved from the politicians first before
it can be saved from Pakistan and
China” I reject the sentiment. T
think this is g gross exaggeration of
a legitimate feeling of resentment
against the attempt of the politician
to dominate every walk of life. If
the politician does not stick to his
own walk of life, which is politics,
he will soon find that the politician
is thrown out of politics itself, as is
happening in certain other countries.

I am alarmed—] do not know whe-
ther other hon. Members hear this
kind of thing as much as I do—at the
number of young, educated, middle-
class men who come to me and say:
“Let us scrap the Constitulion and
have a military dictatorship”. I have
to spend hours arguing with such peo-
ple. Good people in any country
would be good democrats. (Interrup-
tions).

Shri Hanumanthaiya: This is in-
directly a kind of incitement to sub=-
vert democracy.

Mr. Speaker: Order, order.

Shri M. R, Masani: I am surprised
that my hon. friend, Shri Hanuman-
thaiya, should say such a thing.

I am warning this House that, if
we do not stick to our task of ruling
this country, if we try to put our
fingers into every fleld, whether it
is business or spor* or education or
text-books, we shall create such re-
sentment among the younger people,
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the more intelligent people, that they
will try tp throw us out of our own
legitimate sphere, which is to rule the
country.

I am a staunch democrat; I do not
yield to anyone in that. When
Mr. Hanumanthaiya asked me the
other day as to what was my
attitude to the burning of public
property and violence, my answer
was very clear: we deprecate and
denounce all violence and burning
of public property. All violence
coming from unauthorised sources
must be condemned ab initio Our
path is not the path of “increas-
ing misery;"” we want our people to
progress with increasing prosperity
and increasing well-being. Let me
say this: when people burn and loot,
they are quite wrong; but they are
not the only culprits. There are the
other culprits also who weaken demo-
cracy by being in office and not giv-
ing good government, by lowering
respect for those in office, by spread-
ing cynicism about democracy and
morality among the common people,
who strengthen the hands of those
who want to resort to violence and
destruction of property. As a demo-
crat, let me be fair: T condemn those
who incite violence and also condemn
those who create conditions of starva-
tion, misery and hardship, conditions
where common people loot and burn.

1 believe that this Government has
misused the Emergency and the De-
fence of India Rules in some cases.
I do not say that there has been a
gross misuse. I do not think that the
Government have become Fascists.
When it is said that the Government
have become fascists, I have defend-
ed it in a public meeting by saying
that such people did not know the
meaning of fascism.

There have been cases of misuse of
the Fmergency and of the Defence
of India Rules and for that I do not
want the House to accept my word.
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I want to refer to what the former
Attorney-General, who enjoyed con-
fidence of this Government over
a number of years, said recently in a
learned lecture he gave. Mr. M. C.
Setalvad said in Madrs on August 16:

“The continuance of the Emer-
gency now approaching the close
of its third year and the Presi-
dential order depriving citizcns
of their right to move the courts
for infringement of fundamental
rights were a ‘negation' of the
rule of law and had cast a ‘slur’
on the fair name of constitutional
and democratic government.”

He also pointed out that the use of
the Defence of India Rules to deal
with students, to deal with foodgrain
hoarders, to deal with striking trade
unionisis or to deal with my friend,
Dr. Lohia. is a completely misuse of
the Defence of India Rules. If
Dr. Lohia or anyone else breaks a
law, by all means put him up before
the court and try him and if the
Magistrate convicts him, then let him
go to jail for his crime. I do think’
that Government are provoking people
with a certain measure of impatience:
by their misuse of special powers,

My friend, Dr. Karni Singhji gave &
challenge to the Opposition for our
responsibility, and I accept that
challenge. 1 think he is right in say=-
ing that, along with the Government,
we too are letting down our people
by not providing the country with
an alternative government. The peo-
ple are sick of this government, but
they do not know where to turn to.
It is our fault that we are not pro-
viding the country with an alternative
government and he is right in saying
that. He performed a public service
in pointing a finger at this side of
the House. (Interruptions).

Shri Joachim Alva (Kanara): Im
regard to controls, you are mislead=
ing the House.
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Mr. Speaker: Order, order. I have
already appealed to the Members. He
will please resume his seat.

Shri M. R. Masani: I was refer-
ring to Dr. Karni Singhji and I do not
know why Mr. Alva should get an-
noyed.

1 was saying that Dr, Karni Singhji
was right. If democratic opposition
parties continue to squabble among
themselves, continue to allow  the
absence of Proportional Representa-
tion in our Constitution to create a
Lok Sabha thoroughly unrepresenta-
tive of the people, then they also are
to blame. So far as I am concerned,
I can assure Dr. Karni Singhji that my
Party and I have striven since 1961
and will continue to strive (Interrup-
tions) until we can bring the opposi-
tion democratic parties to a measure
of co-operation that will give at least
an honest Lok Sabha representative
of the people. I would, Sir, in that
eontext ....(Interruptions).

Mr. Speaker: I ask the Members to
be patient now and listen to the re-
ply.

Shri M. R. Masanl: . ... like to pava
tribute to Acharya Kripalani, our ve-
teran, who has ceaselessly tried at
this advanced stage and in his frail
health to bring democratic opposition
groups together. I hope he will con-
tinue his efforts.

Now, I come to the last part of my
speech, and that is to answer 3 ple a
that has been made and a question
that has been put by many hon. Mem-
bers. That question was this: “Is
this the proper time for a motion of
no-confidenck in the Government”?
Mv hon, friend Shri Mahatab put that
question; Shri Hanumanthaiva put
that question. A fair lady, Shrimati
Tarkeshwari Sinha, put that question.
Shri C. Subramaniam also raised that
issue. The question was: “When the
country's affairs are in such a mess,
when the home front is collapsing,
when we are facing bankruptey, when
our frontiers are threatened, is this
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the time to bring forward a motion
of no-confidence?’. May I ask in re-
turn; “If the land is flowing with
milk and honey, if everything in the
garden is rosy, if the country’s rela-
tions with a!l its neighbours are good,
would that be the right time for a
motion of no-confidence?”, Let there
not be any misapprehension. ...

Shri Joachim Alva: He is mislead-
ing the House in regard to controls.
(Interruptions).

Mr. Speaker: Order, order. 1 have
called the hon, Member to order so
many times. Can he not listen with
patience? He has to listen with
patience, even though he may not
agree with the hon. Member who is
speaking,

Shri Joachim Alva: But he is mis.
leading the House.

Mr. Speaker: It is his business and
it is his turn to reply now, and he is
replying to the debate. The hon.
Member should listen with patience.

Shri M. R. Masanil: Let me assure
the Prime Minister and the House
and through them the country and
the world that there can be no mis-
conception about where we stand in
regard to the attack and infiltration
from Pakistan. When I opened this
debate, I said to the Prime Minister,
*“1 agree with you that defence in-
volves the right to retaliate, the right
even to cross the frontier and attack
the enemy in his own territory”, and
the whole House has with one voice
supported that point of view. On that
issue, there ig no difference between
us. Whatever the fate of this motion
of no-confidence, let India and the
world know that on that point we are
all at one with Government, and the
Prime Minister will get the fullest co-
operation he wants on that issue.

Shri J. B. Kripalani (Amrcha):
Does he get it from his own people?
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Shri M. R, Masani: But when the
home front is in danger of collaps=-
ing, it is essentially a national service
to draw attention to those false poli-
cies of Government and to those
wrong policies of Government which
are endangering our defence and
which are endangering our economy,
and that is what we of the Opposi-
tion have tried to do.

My hon. friend Shri Raghunath
Singh must read his history again.
He gave the example of Britain. In
Britain, it was exactly the other way
.about. Let me remind him that, when
the Second World War was on, when
the Chamberlain Government was do-
ing badly, Mr. Chamberlain jnvited the
Leader of the Opposition, Mr, Attlee,
to join his Cabinet. Mr. Attlee
said: ‘I will not join your Cabinet till
you resign and until a new Conser-
vative Government with a new policy
comes in’. He moved a motion of
censure against Mr. Chamberlain.
That motion was defeated, as our
motion will be defeated today. But the
Conservative Party had the sense and
the imagination....

Shri Ranga: And the patriotism.

Shri M. R. Masani: .. .and the pat-
rioism to draw a moral. Mr, Cham-
berlain went and tendered his resig-
. nation to the King, and the King sent
for Mr, Churchill and (Shri Joachim
Alva: You are not g Churchill.) said
‘Labour are prepared to co-operate
with you if you go in for a Coalition
Government{’. That was how the
Opposition behaved in Britain during
wartime. We are only following that
very excellent British model.

Another argument is: “When you
have not got a majority, why do you
move a motion of no-confidence?’
If we had a majority, there would
be no need to move a motion of no-
confidence, because we would not be
sitting here on this side. In a Parlia-
‘mentary democracy, the Opposition
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moves a motion of no-confidence only
when it has no majority; otherwise,
the occasion does not arise, It is true
thag the people in the galleries might
get a very wrong idea of the strength
of the Government and the Opposi-
tion. Let me remind them...

Shri Sonavane " (Pandharpur): Canm
the hon. Member refer to the galle-
ries?

Shri M. R. Masani: All right; |
would say that the people in the
cPuntry may have a wrong impres-
sion, but let me remind the House
that the political parties and groups
that are supporting this motion of no-
confidence. ..

Shri K. D. Malaviya (Basti): Divi-
ded house.

Shri M. R. Masani: ... .polled more
voles in the last elections to the Lok
Sabha in 1962 than my hon. friends
opposite. We may be under-repre-
sented in this House and they may be
over-represented. but we represent
over half the country, and this mo-
tion of no-confidence has the country
behind it. As Acharya Kripalani
said yes erday, this is the voice of
the people. 1t is even the voice of
many Congressmen who mav not have
the courage to speak out openly.

Finally, we were asked: 'Why don't
you talk to us; why don't we sit to-
gether and solve these problems?
Your suggestions will be considered”.
Mr. Speaker, Sir, I ask you to consi-
der our experience here, since my
party was formed in 1959, on every
issue that we have raised, on every
constructive suggestion that we have
made, we have been brushed aside
without the slightest attempt to ans-
wer us,

Shri Joachim Alva: My hon. friend
is misleading the House in regard to
controls, He has changed four times
in his career. What did he say in
19447

Mr. Speaker: Order, order.
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Shri M. R. Masani: From 1959,
Shri J. B, Kripalani and I had warned
the country against Communist ag-
gression. But the former Government
refused to listen to us and went on
with Panchsheel. We had warned
against the wrong priorities in the
Second and Third Plans. Yesterday,
Shri C. Subramaniam said that there
was no fertiliser. You may read my
speeches on the Second and Third
Plans, and you wi!l find that I had
pleaded for fertilisers and not for
steel Todav, we are suffering be-
cause the Opposition has not been
listened to.

On every Budget, we have pointed
out that excessive taxation will be in-
flationary, but we have not been
listened to. When the next budget
came, we are told that the last one
wag inflationary, but the next one
will not be inflationary. When this
House first rejected the Constitution
(Seventeenth Amendment) Bill, we
pleaded that it be dropped. But the
previous Government brought it back
again within a few weeks and forced
it through the House.

When the Gold Control Bill was
before the House, evervons knows
that nobody wanted that Bill except
the Finance Minister, but he was al-
lowed to bully the whole House into
passing that Bill which everyone knew
was worthless.

There was even one occasion when
the Congress Members of the Joint
Committee were over-ruled, and that
was on the Companies (Amendment)
Bill. T hope my hon. friends will
remember it. That was in regard to
the convergion of loans into equity
shares, At that time, the Joint Com-
mittee’s report was over-ruled; the
decision of the majority of the Exe-
cutive Committee of the Congress
Party was over-ruled, and this House
was bullied into passing a law that
it did not believe in.

With this record, are we to accept
this invitation to sit down and talk
things over? Let the Government

BHADRA 4, 1887 (SAKA)

Motion 2066
change its attitude to the Opposition.
Let them say that in some cases
they are prepared o listen with an
open mind and modify their policies.
When that happens, we shall be giad
to co-operate.

This motion of no-confidence is due
to the failure of the Government to
listen to the voice of reason, whether
it comes from here or from the press
or from the public of India, They
are people with closed minds, they
will not listen, they persist in error,
and when they persist in error,
we have no option but to resort to
this step.

I have no regrets for having intro-
duced this motion. I think that the
last four days have been highly edu-
cative to this House and to the coun-
try on important economic issues
affecting our home front.

More than being educative, we have
provided a constitutional channel for
the seething disconient in the country
and the bitterness among the common
people against those in office. If my
hon. friends opposite do not want mo-
tions of no-confidence, they will have
riots and they will have revolution.
This is the democratic and constitu-
tional way of giving expression and
vent to the pent-up feelings of the
people. If the people lose heart, if
they despair, as many people do in
India, and say there is no escape from
these people in office and we have
got to suffer them for our lifetime,
then Indian democracy is sunk.

Finally, this motion has given hope
to the people. It has shown them what
can be done. It has given them a fore-
taste of the shape of things to come.
They now know that it can be done
and it will be done some day, and that
India will have a new and a better
Government,

Shri H. N. Mukerjee (Calcutta Cen-
tral): There is one point of explana-
tion which I wish to place before the
House. Our Party had supported the
censure motion on certain grounds
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[Shri H, N, Mukerjee]
which we had indicated. We had ex-
pected that Shri M. R. Masani when
he replied to the debate would speak
in a manner which would reflect the
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Shrj Surendranath Dwivedy (Ken-
drapara): I would request you to read
the motion. Let it not be construed

that all of us accept all that has been
said by the Mover.

maximum unity as far as Opposition

Parties were concerned.

But I am

sorry to have to say that the way he
has placed his case disables us from

giving full support to his motion. We
wish to censure Governmeng but we
shall do so for reasons very different

from what Shri M. R, Masani has

placed before the House.

Mr. Speaker:

The question is:

“That this House expresses its
want of confidence in the Council
of Ministers"”.

The Lok Sabha divided:

Division No. 7) AYES [13.36 hra
Alvares, Shri Kandappan, Shri S, Sen, Dr. Ranen

Bade Shri Kannamwar, Shrimati Tai Seth, Shri Bishanchander
Badrudduja, Shri Kapur Singh, Shri Sezhiyan, Shri

Bagri, Shri Kar, Shri Prabhat Shashank Manijari, Shrimati
Banerjee, Shri S.M. Kohor, Shri Shastri, Shri Prakash Vir
Berwa, Shri Onkar Lal Krishnapal Singh, Shri Shinkre, Shri

Bhattacharya, Shri Dines Mahananda, Shri Siddhanti, Shri Jagder Singh
Bheel, Shri P.H. Manoharan, Shri Singh, Shri J.B.

Brii Raj Singh, Shri Masani, Shri M.R. Singh, Shri Y.D.

Buta Singh, Shri Mate, Shri Sivasankaran, Shri
Chakravartty, Shrimati Renu Maurya, Shri Solenki, Shri
Chatterjee, Shri H.P. . Mohan Swarup, Shri Swamy, Shri M.V.
Chaudhury, Shri Tridib Kumar Mukerjee, Shri H.N. Trived], Shri U.M.

Daiji, Shri Mair, Shri Vasudevan Utiya, Shri

Dandekar, Shri N. Math Pai, Shri Verma, Shri S.L. -
Dwivedy, Shri Surendranath Pandey, Shri Sarjoo Vimla Devi, Shrimati
‘Ghosh, Shri P.K. Pottekkatt, Shri Vishram Prasad, Shri

Gupta, Shri Indrajit Ramabadran, Shn Wanor, Shri

Gupta, Shri Kashi Ram Rangs, Shri Yadav, Shri Ram Sewak
Kachhavaiya, Shri Hukam Chand Reddy, Shri Eswara Yajnik, Shri

Kakkar, Shri Gauri Shanker Reddy, Shri Narasimha Yashpal Singh, Shri

Kamath, Shr Hari Vishau

Reddy, Shri Yallimanda

Yudhvir Singh, Shri

NOES PO |
Abdul Rashid, Bakshi Balkrishnan, Shri Birendra Bahadur Singh, Shri
Adbul Wahid, Shri T. Balmiki, Shri Bist, Shri J.B.S,
Achal Singh, Shri Banerjee, Dr. R. Borooah, Shri P, F.
Achuthan, Shri Barman, Shri P. C. Braieshwar, Prasad, Shri
Akkamma Devi, Shrimath Barrow, Shri Brii Basi Lal, Shri
Alagesan, Shri Barua, Shrj R. Chalerverti, Shri P.R.
Alva, Shri Joachim Basapps, Shri Chanda, Shrimati Jyotsna
Anjanappa, Shri Basumatari, Shi Chandak, Shri
Ankineedu, Shri Baswant, Shri Chandrabhan Siagh, Shrel
Anthony, Shri Frank Besra, Shri (Chandrasekhar, Shrimatl
Arunachalm, Shri Bhagat, Shri B.R. Chandriki, Shri
Azad, Shri Bhagwat Jha Bhagvati, Shri Chaudhry, Shri Chandarmand Lad
Babunath Singh, Shri Bhanja Deo, Shri L.N. Chandhuri, Shrimati Kamala
Wajai, Shri Kamalnayan Bhanu Prakash Singh, Shei Chavan, Shri D.R.
Bakliwal, Shri Bhargava, Shri M.B. Chavda, Shrimati Joraben
Bal Krishna Singh, Shri Bhattacharyys, Shri C.K. Chuni Lal, Shri
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Dafle,”Shri

Daljit Singh, Shri

Das, Dr. M.M.

Das, Shri B.K.

Das, Shri Sudhansu
Das, Shri €,

Deo Bhanj, Shri P.C..
Desai, Shri Morerji
Deshmukh, Shri Shivaji Rao, 5.
Day, Shri §. K.
Dhuleshwar Meena, Shri
Dighe, Shri

Dinesh Singh, Shri
Dixit, Shri G.N.

Dorai, Shri Kashinatha
Dubey, Shri R.G.
Dwivedi, Shri M.L.
Elayoperumal, Shri
‘Ering, Shri D.

Firodia, Shri

Gahmari, Shri

Gajrai Singh Rao, Shri
Ganapati Rem, Shri
Gandhi, Shri V.B.
«Ganra Devi, Shrimati
Ghosh. Shri N.R.

Goni. Shri Abdul Ghani
‘Gondh, Shri

Govind Das, Dr.

Guha, Shri A. C.
Gupta, Shri Badshah
Gupta, Shri Shiv Charan

Hajarnavis, Shri
Hanumanthaive, Shri
Harvani, Shri Ansar
Hazariks, Shri LN,
Heda, Shri

Hem Raj, Shri
Himatsingka, Shri

Igbal Singh, Shri
Jadhaw, Shri M.L.
Jadhav, Shri Tulshidas
Jagiivan Ram, Shri
Jamir, Shri 5.G.
Jamunadevi, Shrimati
Jayaraman, Shri

Jedhe, Shri

Jena, Shri

Jha, Shri Yowendra
Joshi, Shri A.C.

Josh, Shrimati Subhadrs
Jvotishi, Shri J.P.
Kabir, Shri Humayun
Kadadi, Shri

Kairolkar, Shri
Kamble, Shri
Kanakasabai, Shri
Keannamwar, Shrimati T=1
Karni Singhiji, Shri
Karuthiruman, Shri
Kedaria, Shri C.M.
‘Keishing, Shri Rishang
K hadilkar, Shri
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Khan, Shri Osman Ali
Kban, Shri Shahnawaz
Khanna. Shri Mehr Chand
Khanna, Shri P.K.

Kindar Lal, Shri

Kisar: Veer, Shri

Kodoki, Shri Liladhar
Koujalei, Shri H.V.

Krips Shankar, Shri
Krishna, Shri M.R.
Krishnamachari, Shri T.T.
Kureel, Shri B.N.

Lahtan Chaudhry, Shri
Lakshmikanthamma, Shrimat
Lalit Sen, Shri

Laskar, Shri N.R.

Maimoona Sultan, Shrimati

Malaviyas, Shri K.D.
Malhotra, Shri Inder J.
Mallizh, Shri U.S.
Manan, Shri

Mandal, Dr. P.

Mandal, Shri J.

Mandal, Shri Yamuus Pradad
Maniyangadan, Shri
Mantri, Shri D.D.
Marandi, Shri

Maruthiah, Shri

Masuriya Din, Shri
Matcharaiu, Shr

Mathur, Shri Harish Chandra
Mehdi, Shn S.A.
Mehrmra, Shri Brij Bihari
Mehta, Shr! LR,

Mehta, Skri Jashvant
Melkote, Dir.

Menzi, Shri Gopal Dant
Menon, Stri Krishna
Menon, Shri P.G.
Mirimata, Shrimati

Mirza, Shri Bakar Ali
Mishrs, Shri Bibhuti
Mishra, Shri M.P.

Misra, Shri Bibudhendrs
Misra, Shri Shyam Dhar
Mohammad Yusufl, Shri
Mohanty, Shri Gokulananda
Mohsin, Shri

More, Shri K.I..

More, Shr 5.5,

Muksne, Shri

Mouk:riee, Shrimati Sharda
Munzni, Shri David

Mourli Manohar, Shri
Murthy, Shri B.S.

Mourti, Shri M.5.
Muthish, Shri
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Niik, Shri D.].

Naik, Shri Maheswar
Nanda, Shri

Naskar, Shri P.S.

Nayak, Shri Mohan
Nayar, Dr, Sushila
Nesamony, Shri

NMigam, Shrimati Savitri
Niranjan Lal, Shri

Oza, Shri

Paliwal, Shri

Pande, Shri K.N,
Pandey, ShriR. §.
Pandey, Shri Vishwa Nath
Pandit, Shrimati Vijay Lakshmi
Pant, Shri K.C.
Paramasivan, Shri
Parashar, Shri

Patel, Shri Chhotubhai
Patel, Shri Man Sinh P,
Patel, Shri N.N.

Patel, Shri P, R.

Patel, Shri Rajeshwar
Patil, Shri D.S,

Patil, Shri M.B.

Patil, Skhri §.B.

Patil, Shri §. K.
Patil, Shri T.A.
Pattabhi Raman, Shri C.R.
Prabbakar, Shri Naval
Fratap Singh, Shri
Puri, Shri D.D.
Raguhnath Singh, Shri
Rai, Shrimati Sahodra Baj
Raj Bahdur, Shri

Raja, Shri C.R.

KRajdeo Singh, Shri

Raju, Shri B,

Raju, Dr. D.5.

Ram, Shri T.

Ram Sewak, Shri
Ram Subhag Singh, Dr.

-Ram Swarup, Shri

Ramakrishnen, Shri PR,
Ramanathan Chetiiar, Shri R,
Ramesw amy, Shri 5.V,
Ramdhani Das, Shri
Rampure, Shri M,
Ramshekhar Prasad Singh, Shri
Rane, Shri

Rao, Shri Japanatha

Rso, Dr, K.L.

Rso, Shri Krishnamoorthy
Rao, Shri Muthyal

Rao, Shri Rojacopsia

Rao. Shri Thirumala

Raut, Shri Bhola
Rawandale, Shri

Ray, Shrimati Renuks

Reddi, Dr. B. Gopala
Reddiar, Shri

Reddy, Shri Lirga

Reddy, Shri R, Surendra
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Reddy, Shrimati Yashods
Roy Shri Bishwanath
Sadhu Ram, Shri
Saha, Dr. S.K.

Sahu, Shri Rameshwar
Swigal, Shri A.5.

Samanta, Shri 5.C.

Saraf, Shri Sham Lal
Sarma, Shri AT,
Satyabhama Devi, Shrimati

Satyanaryana, Shri
Sen, Shri P.G.

Shah, Shri Manabendra

Shah, S5h * Manubhasi
Shah, Shrim-~ti Jayaben
Shakuntala Devi, Shrimati

Sham MNath, Shri
Shanka-miya, Shri
Sharma, Shri Al
Sharma Shri D.C.

Sharma, Shri K.C.
Shastri, Shri Lal Bahadur ]
Shastri,)Shri Ramanand
Sheo Marian, Shri
Shivanan jappa, Shri
Shree Narayan Das, Shn

Shyam Kumari Devi, Shrimati
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Siddanjappa, Shri
Siddiah, Shri
Sidheshwar Prasad, Shri
Singh, Shri D.N.

Singh, Shri K.K.

Singh, Shri 5.T.

Singha, Shri G.K.
Sinha, Shri Satya Naryan
Sinha, Shrimati Tarkeshwari
Sinhasan Singh, Shri
Sivappraghassan, Shri Ku.
Snatak, Shri Nardeo
Sanavane, Shri

Soy, Shri H.C.
Srinivesan, Dr P.
Subharaman, Shri
Subramaniam, Shri C.
Subramanyam, Shri T.
Sumat Prasad, Shn
Surendra Pal Singh, Shri
Surys Prasad, Shri
Swamy Shri M.P.
Swaran Singh, Shri
Tahir, Shri Mohammad
“Tantia, Shri Rameshwar
“Thengal, Shri Nallakoys
Thimmaish, Shri

———

(Second Amdt) Bill 2072

Thomas, Shri A.M.
Tiwary, Shri D.N.

Tiwary, Shri K.N.

Tiwarv, Shri R.S.
Tripath, Shri Krishne Deo
Tuls Rem, Shri

Tyagi, Shri

Uikey, Shri

Upadhyaya, Shri Shiva Durt
Vaishva, Shri M,B,

WValvi, Shri

Varma, Shri M.L.

Varmy, Shri Ravindra
Veerabasappa, Shri
Veeranra, Shri
Venksigsubhiah, Shri P,
Verma, Shri Balgovind
Verma, Shri K.K.
Vidya!ankar, Shri AN,
Vijay Anand, Maharajkumar
Virbhadra Singh, Shri
Vyas, Shri Radhey Lal
Wadivia. Shri

Wasnik, Shri Balkrishne
Yadav, shri NP,

Yadav, 5hri Ram Harkh
Yadava, Shri B.P.

Mr. Speaker: The result of the Divi-
sion is: Ayes 66, Noes, 318.

The motion was negatived.

Shri Ranga: This is the biggest cen-
sure on you.

13.37 hrs.

COMPANIES (SECOND AMEND-
MENT BILL—contd,

Mr. Speaker: Further consideration
of the following motion moved by Shri
T. T. Krishnamachari on the 18th
August 1965, namely: —

“That the Bill further to amend
the Companies Act, 1956, as re-
ported by the Joint Committee,
be taken into consideration.”

Shri Vidyalankar may continue his
speech. :

The Minister of Finance (Shri T. T.
Krishnamachari): May I ask your gui-
dance in regard to the timing? We
have got 2} hours left.

Mr. Speaker: Five hours had been
allotted. Now we have 2} hours left.
We will have one hour for general dis-
cussion and the rest for clause-by-
clause consideration.

Shri 8. M. Banerjee (Kanpur): You
Sir, were not in the Chair when this
Bill was being discussed, Many
members had expressed a desire that
the time should be extended. It  was
left to you to decide. The Chairman
was there at that time. So many
amendments have been tabled.

Mr. Speaker: I will see.

off oy fa?  (F7F) @ "R
TIMT AM |
wew wErEd : 3ET |
Shri A. N. Vidyalankar (Hoshiar-
pur): Mr. Speaker, the other day
1 started by congratulating the Fin-
ance Minister on bringing forward
this Bill. 1 know that the Finance
Minister has a very soft corner for the
corporate sector and, rightly, he de-
sired that such amendments should be
marle to the company law so that the
corporate sector should be able to
play its progressive role and approach



